IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for submission of
court fees.

Date 27.04.2024
Date of 7 Court Fee
Applicatio |Case No. Applicant Specificatio
n ‘ n
DMS
79425/201 SALITA RANJAN application.
1 9 27.08.2019 WP (C)/15332/2017 PATHAK Court fee to
be paid
2 20547/202 16.07.2022 WP (C)/16078/2022 |p JENA 4.00,3*4
3 i4980/202 14.03.2024 CMP/265/2019 P K SWAIN 37.00,3*37
4 i7359/202 21.03.2024 SA/110/1987 Y DAS 17.00,3*%17
5 20334/202 03.04.2024 WP (C) /5377/2010 M R BARIK 24.00,3*%24 dms
6 23067/202 10.04.2024 SA/203/1980 G S DAS 23.00,3*23
7 24913/202 16.04.2024 |RVWPET/9/2024 SURYAKANTA 3.00,3*3
8 25651/202 18.04.2024 MACA/216/2019 G C BARIK 3.00,3*3
DMS
o |36034/202 L9 04,2024 |cRIMC/177/2003  |S K LENKA application.
4 Court fee to
be paid
10 26037/202 19.04.2024 CRLMC/2522/2011 N R BEHERA 2.00,3*2 dms
DMS
11 |36072/202 119 04,2024  l03c/2804/2000 G C BARIK application.
4 Court fee to
be paid
DMS
12 |[36110/202 19 04 2024 WP (C)/11066/2009 |S C ROUTRAY application.
4 Court fee to
be paid
DMS
36142/202 MANTUQ@BIJUQPITTE |application.
13 4 19.04.2024 BLAPL/7957/2017 R NATK@NAYAK Court fee to

be paid




36666/202

14 | 22.04.2024 |WP(C)/7781/2024 |N MALLICK 7.00,3%7
DMS
15 367027202 1,5 442024  [Wp(C)/21707/2016 |P K JENA application.
4 Court fee to
be paid
e 26790/202 99 042004 ?BLAPL/14621/202 M R BARIK 200,342
DMS
17 |[37037/202 1,5 04,2024 WP (C)/3656/2008 |S NAYAK application.
4 Court fee to
be paid
18 27040/202 23.04.2024 |WP(C)/1825/2024 |S K BISWAL 4.00,3%4
DMS
19 37098/202 23.04.2024 ABLAPL/13176/201 P K DASH application.
4 7 Court fee to
be paid
20 27181/202 23.04.2024 |CRLMC/963/2024  |B BEHERA 3.00,3*3
DMS
21 (372057202 155 04 2024 |cRIMC/52/2004 S. CHOUDHURY application.
4 Court fee to
be paid
DMS
0o (372137202 1,5 04 2024 |cRMC/222/2001 S CHOUDHURY application.
4 Court fee to
be paid
DMS
o3 (372177202 155 04,2024  |cRMC/215/2001 S. CHOUDHURY application.
4 Court fee to
be paid
DMS
24 372217202 153 04 2024 |cRMC/8903/2001  |S CHOUDHURY application.
4 Court fee to
be paid
DMS
o5 (372237202 1,5 04 2024  |CRLMC/2622/2012 |S. CHOUDHURY application.
4 Court fee to
be paid
DMS
26 (372257202 1,5 04 2024  |cRMC/223/2001 S CHOUDHURY application.
4 Court fee to
be paid
DMS
o7 (372317202 1,5 04 2024 |CRREV/651/1999  |S. CHOUDHURY application.
4 Court fee to
be paid
2g (372407202 1,5 04 2024  [WP(C)/18759/2014 M K PANT 100,3*100 dms

4




*
09 [37267/202 1,3 44 2024  103C/5065/1991 P K JENA 110.00,3*110
4 dms
30 27735/202 24.04.2024 |WP(C)/13435/2003 |A DAS 2.00,3*2 dms
31 27761/202 24.04.2024 |0JC/10617/1999 A DAS 72.00,3*72 dms
32 27764/202 24.04.2024 |0JC/25/1988 B R SENAPATI 74.00,3*74 dms
DMS
33 [37780/202 1,4 04,2024 wP(C)/9878/2016 |M BEHERA application.
4 Court fee to
be paid
DMS
34 [38300/202 1h5 44 2024 0JC/479/1995 K K MAHANTA application.
4 Court fee to
be paid
35 28312/202 25.04.2024 |ABLAPL/1798/2016 |N SINGH 13.00,3*13 dms
36 28507/202 26.04.2024 |WP(C)/3469/2015 |B K PATI 19.00,3*19 dms
37 28511/202 26.04.2024 |BLAPL/6852/2016 |B K PATI 11.00,3*11 dms
DMS
3g 385457202 1,0 04 2024 |WwP(C)/14995/2008 |NRANJAN ROUT application.
4 Court fee to
be paid
DMS
39 [38550/202 1,6 04 2024  |WP(C)/425/2009  INTRANJAN ROUT application.
4 Court fee to
be paid
DMS
ap [38556/202 1,0 04 2024 WP (C)/9366/2008 |NIRANJAN ROUT application.
4 Court fee to
be paid
DMS
a1 |389597202 16 04,2024  |WP(C)/5824/2005 |NTRANJAN ROUT application.
4 Court fee to
be paid
38588/202 SIBA PRASAD .
12 26.04.2024 |RVWPET/416/2023 |3 7.00,3%7
DMS
43 [38597/202 1,0 04 2024 WP (C)/10739/2006 NIRANJAN ROUT application.
4 Court fee to
be paid
44 28718/202 26.04.2024 |ABLAPL/7516/2021 |N.ROUT 4.00,3%4
45 28719/202 26.04.2024 |ABLAPL/7515/2021 |N.ROUT 4.00,3%4
|46 [38789/202 [26.04.2024 |ABLAPL/17401/201 M K MALLICK DMS




4 9 application.
Court fee to
be paid
DMS

47 |38834/202 o6 04,2024 |ABLAPL/6128/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

ag 388367202 1,0 04 2024 |ABLAPL/6124/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

ag |38839/202 1,0 04 2024 |ABLAPL/6121/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

50 |38840/202 1,0 04,2024 |ABLAPL/6108/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

51 [38841/202 1,0 44 2024 |ABLAPL/6109/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

5o |38842/202 o6 04,2024 |ABLAPL/6119/2019 |K C PANDA application.

4 Court fee to
be paid
DMS

53 [38852/202 1,6 04,2024 |ABLAPL/6122/2019 |K C PANDA application.
4 Court fee to
be paid
54 28885/202 26.04.2024 |CRLMC/2500/2023 |R K MOHAPATRA 8.00,3*8
55 28912/202 26.04.2024 |CMP/279/2024 SURENDRA DAS 7.00,3%7
*

s |39004/202 |, o, ,o,, |RBLAPL/14011/202 [ . oo o 3.00,3*3 sent

4 3 to xerox

*
57 (390117202 1o0 04,2024 |ABLAPL/8860/2023 |S S PATANAIK 3.00,3%3 sent

4 to xerox

58 29042/202 27.04.2024 |WP(C)/7791/2024 |S C DASH 5.00,3%5

59 29238/202 27.04.2024 2BLAPL/13956/201 S BEHERA 40.00,3%40 DMS
*

60 393517202 1h0 442024  |WP(C)/17316/2020 |P K BARIK 2.95,3%5 sent

4 to xerox

NIC




